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- OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI
it 65%, 'lQ.Q ’ ’

Ref. No. /ePrison/Comp./2023 _ r cared. 2'3 APR 2923
E CIRCULAR ‘

All the Judicial Officers, Central & West District
To V

Sir/Madam, _

Hon'bIe Information Technology Committee, High Court of Delhi pleased to direct to
implement ‘Bail orders sharing module’ on e-Prison platform which has been conceptualized and
designed by High Court of Delhi and developed by NIC-ICJS Division in consultation with High
Court of Delhi, Delhi District Courts, Delhi State Legal Services Authority and Delhi Prison to
comply with the direction of the Supreme Court of India in the case of “lN RE Policy Strategy for
Grant of Bail, SMWP (Criminal) 4/2021*". ~ g

All Ld. Judges are requested to direct their staff to share digitally signed bail orders
henceforth on the above platform promptly without any delay and they shall also maintain a
proper record of the same. .

' The Standard Operating Procedure (SOP) on ePrison Software containing stepsto be
taken by the staff of court and respective establishment is available on LAYERS which can be
assessed through respective login ID. V

This issues with prior approval of Ld. Principal District nsJul = II and Ld.
Principal District &SessicnsJudge (West). ' iKV maE".lai$)v,v>

an - erJudii
Chairman, Ce ~“’>‘ Computer Committee

T'H ' rtC l,Dlh',£s‘_Z2}_fl2S_o is aza_ous pex_ei

Ref. No. /ePrison/Comp./2023 Dated 7' 3
Copy fonrvarded for information and necessary action to:

1. Ld. Principal District & Sessions Judge, (District- South/N0rth_~West/New De|hi/East/ South~
West/South-East/North-East/Shahdara/North and Rouse Avenue Court Complex) with a request to
circulate the information/directions to all concerned posted within the respective district/complex.

2. Ld. Central Project Coordinator, Hon'bIe High Court of Delhi, New Delhi.

q.,,o¢@official, Website Committee to upload the circular on the official website

4. PS to the Ld. Principal District & Sessions Judge (HQs) with request to place the same before Ld.

ZJ,.,<,\..,\---a

Principal District & Sessions Judge (HQs). ' I

5. PS to the Ld. Principal District & Sessions Judge (West) with req -=_ to place the s ll - - - - -
Principal District & Sessions Judge (West). .

6. AOJ/Branch In-Charge, R&l, Tis Hazari Courts, Delhi with t ereq est to \ loadthe e_ ~ = ed S
of ePrison on LAYERS. J

7. PS to the undersignedr ~ A u
_ " ' (Pawa umar Jain)

Delh ‘her diclalService
Chairman, Centralized Computer Committee

Tis Hazari Courts Complex, Delhi


